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________________________________________________________________ 

Rabindra Kumar Pradhan   

   ...Appellant 

VERSUS 

State of Odisha & Others   

   ...Respondents 
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Kolkata                         By the petitioner  

Through 

    

Mrs Mithu Bhattacharya, 
Advocate for the petitioner 

e-mail: 
mithubhattacharya86@gmail.com 
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